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are very inuch conscious that the present
18l system has t; be reformed. The
present Act was enacted in the last century.
The Jail Manua) needs refurm and we will
very seriously take up all these things and
try to ser things as well as we can.  So,
we do pot think that jnducting a commitiee
of enquiry under a Judg, at this moment
woud be necessary because as [ said this
inquiry is only of a limited administrative
nature, And other aspects, cther rami-
fications of this by way of collusion, con-
spiracy, otc. will be taken care of in
tha. we registersd and which we pro-
pose to follow very urgeatly.  Shri
Arun Nehru vizitzd it more than
once as was mentioned. He suspended
*he people on the spot. LG is a very
alert person and he also visited it on
a number of occasions. But it seems
the problems are sp vast in  Tihar
that we will have to take many more
serious steps to sez that this type of
thing does not recur far from  recurr-
ing, we will see that even minor in-
cidents of contravention about drugs,
induction of drugs there and  breaches
of the Jajl Manual do not take  place.
Obviouly the Jail Manual has been
contravened Iin many respects. Now
did the car go inside? How did the
sweets go insida? Under the rules
they cou'd not have gonme. On Sun-
days you cannot have visitors, How
did the visitors go inside? All these

things are of an administrative  nature
and after the administrative inquiry
and investigations, we will pursue
the things seriously and see thai

everyone concerned with this ghast-
ly and dastardly crime will be brought to

book. (Interruptions).

SHRI LAL K. ADVANI: Now, you
have not said anyihing as to why the
ALR. and ihe Doordarshan did not

give out this news. (Interruptions)
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© Mr. CHAIRMAN: I will allow only
one question to be answered. Why
was not this information put cn the
media, so that the people might have
been able to apprehenq them immedi~
ately?

SHRI RAM NIWAS MIRDHA:
Well, Sir, we will lovk into this.

PAPERS LAID ON THE TABLE —contd.

Notification of the Ministry of Fin.
ance (Deparmitent of Revenue) and related
paper

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
JANARDHAN POQJARI): Sir, I beg
to lay on the Tabie, under section 10
of the Customs Tariff Act, 1975. a
copy (in Engish and Hindi) of the
Ministry of Finance (Department ot
Revenue) Notification No. 216/86-Cus-
toms, dated the 17th March, 1986,
amending Notification No. 110-Cus-~
toms, dated the 17th Fehruary, 1986,
relating  to  notified Projects under
Heading No. 98.01 of the said Act, by
including ‘Gateway Telephone TEx-
change. Project’ for the purpose of
concessional  rate of customs  duty
under the aforesaid Ilezding, together
with an explanatory memorandum
thereon. [Placed in Library., Se¢ No. LT-
2259/86]

MR. CHAIRMAN: Shri Deshmukh

will continue his speech.

THE BUDGET (GENERAL) 1986.87—
GENERAL DISCUSSION—contd.

SHRI 3HANKARRAD NARAYAN-
RAO DESHMUKH: Sir, I just bro-
urght to the notice of this august
House two aspects of the Budget, One for
the urban areas and one for the rural areas.
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{(My. Deputy Chairman in the Chair]

Sir, what is technically
may not be socialy feasible,

possible,

Sir, whai has happened to the far-
mers under the Urban Land Ceiling
Act? Though it was ilechricully poss
sible to define the jand, to include the
lang in the urbanisation, but sccially
what has been done is the other  way
about, The farmatrs hav: been driven
out of their lands. The farmers have
not been paid the market price  of
land and they have been put to so
many other disadvantages which I
have just before mentioned. Sir, the
principle 1s this that the law must
protect a person equally and punish
a person equally. This is not  done.
You are discriminating. For one per-
son there is one law and for  another
person there is another law. For far-
mers, whose lands fall within the agg-
lomeration area, you  have  another
law. This is not allowed in the Consti-
tution. The provisions which I will
show are article 14 and articie 46 of
the Constitution. (Time bell rings).

Sir, I woulg like 1o submit one thing
more regarding the farmers who pro~
duce sugarcane, Regarding the first
part. I am noi vleading the case of
those farmers who do not cultivate
their lands personally. I am pleading
the case of those farmers who culti-
vate their lands personally. 1 am not
pleading the case of those farroers
who have divided their lands for
plots, for hoarding znd for exploiting
the people, I am not pleading their
case. (Time bell rings).

MR. DEPUTY CHAIRMAN: Please
come tp the lasi point,

SHRT SHANKARRAO NARAYAN-
RAO DESHMUEKH: Another serious
aspect for the sugarcane producer is
that the sugarcane producers supply
their sugarcane to the factories and
rate of sugarcane is  dependent upon
the recovery of sugar {nat the factory

. like gift tax, wealth tax,
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gets., But the byproduct of sugar,
which is molasses, iz turned into in-
dustrial alcohol and the accounis of
this industrial alcohoi are kept sepa-
rate. Therefore, my suggestion is that
whatever moneys are received by the
factory from the industrial alcohol
by the production of industrial alco~
hol should be added to the price of
sugarcane because it is from the same
sugarcane; it is from the same factory
and molasses. Therefore, they are en-
titled to the profit. Suppase a com~
pany Start manufacturing a certain
kind of cloth-—white, and after some
time they paint it and produce it in a
different colour. So, ali the company
shareholders are entitled to whole of
the profit. Therefore, my suggesticn
is, profits on acetone factory, indus-
trial alcohol produced by sugarcane
factory, should also be shared by the
producers and the farmers,

Last point is aboit ihe enforcement
department under the  Customs. Re-
cenlly, we have seen in the pabers
that huge amount of black mcney and
gold have been unearthed. But what
is ihe condition of tue enforcement
departmeni? In Bombay, a company
may have its office on the ground
floor; it may have another part of its
office on the sixth floor ynd still ar-
other part of its office on lhe eighte-
enth floor. What can the poor inade-
quately staffed enforcement department do
and how can they search and seize all
these three offices? Tou the best of my
knowledge, the enforcement depart-
ment does not nave adequate stafl
and there are so many posis which
have not been filled up, for instance
the post of Legal Adviser, the police
officers, ang such «ther posts are ly-
ing unfilled.

Therefore, I have three suggestions
to make. Firstly, yvou have amended
so many Acts for the urban people,
income tax
Acts and given relief  to  the urban
people. Accordingly you amend this
Act; either you remove ixr from the
Statute Book because it is not work-
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able or I would suggest. market price
may be given to farmers under  that
Act. My second suggesiion is that
prices received ifor alcoho] produced
may be linked up witn the prices of
sugarcane and my taird suggestion
would be that the Enforcement De-
partment under Customs may be
strengthened.

Thank you.

SHRI JAGESH DESA] (Maharash-
tra): [ rise to support the Budget the
proposals made by the Finance Min.
ister. In this House and elsewhere this
Budget is being criticised and it is
said that our economy 1is in a bad
shape and that our public sector is
making losses and aiso that the Bud-
get imposes burden on the common
man. I would give -ny views on thcse
points.

I would not repeat wbat has been
said by hon, Members from this side
but I would like to review the work-
ing of the Janata Government, When
they criticise that our economy is in
doldrums, I would like to give  some
facts and figures as to what the eco
nomic situation ‘was winen Janala
Government came to power ant also
what the situation was when they
left and what has been dnne in the
last five years by the Government
headed by our late Prime Minister
Shrimati Indira Gandhi and young
Prime Minister Shri Rajiv Gandhi,

The per capita availability of items
of mass consumptinn in the year
1978-79 when Janata Government
was ruling, was in respect of edible
oi}, 3.8 kilos. In the case of sugar, the
per capita availability was 9.7 kg
Electricity for domestic  purpose—it
was 11.9 kwh. per capita, In 1978-79,
the per capita availability of edible
oil, was 3.8 kg. and it went down to
3.7kg. in 1979-80, the last year of the
Janata raj. What happened after-
wards? Sir, today, the per capita
availability of edible oil is 5.5 kg. The
per capita availability in the case of sugar
which was 9.7 kg. in 1978-79, went down
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to 8kg. in 1979-80, when Janata Govers-

ment went out of power, Now,
1984-85, it has gonme up to 10.6 kg
Similariy, electricity for domestic

purpose 1t was 11.9 kwh. in 1978-74;
has gone up to 20.1 now. This means,
in the last five years, it has been

doubled. Tdhis is what this Govern-
ment has done.

. w5

As far as per capita income is

concerned, in 1977-78, when the Jana-
ta was ruling this couniry, it was
Rs. 695 at 1970-71 prices. In 1984-83,
it has gone up to Rs. 772. The index
of gross national product was 149 in
1977-78, when the Janata Govern-
ment was there, Now, it has gone up
to 166, This is what Las been done by
this Government. As regards the wholesale
price when the Janata Government was in
power in 1978-79, as compared to 1977-78,
it went up by 21.4 per cent. But under
Shri Rajiv Gandhi’s Government, in
1984-85, it has gone up by only 3.1
per cent. The prices are under con-
trol. They say, because of the deficit
Budget, the prices will go up skyhigh.
But on the contrary, this Guvernment
has been able to check the prices by
effective monetary policies. The result
is there for all to see. There has been

an increase of only 3.1 per cent.
What is the latest figure. After thel
Budget is announced, prices always

go up. But this year, as on 1st March,
1986, the wholesale price index which
was 358.2 has gone up by only one
point there has been only a .3 per
cent rise. This is because of the action
taken by the Government to see that
the prices do not go up.

As far as foodgrains production is
concerned, in 1977, when we gave the
reins to the Janata Party, when the
Janata Government was voted to
power, at that time, it was 121.3 mil-
lion tonnes. But when the Janata Gov-
ernment left, in 1979-80, it came down
to 109.7 million tonmes, This is the
performance of the Janata Govern-
ment. Now, they say that this Gov-
eroment is not working and that eco-
nomy is in shambles, These are the
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figures which will open their eyes.
You can tell some lies for sometime.
But you cannot fool the people all
the time., Sir, in 1984-85, the food-
grains production has gone up to 150
million tonnes. In the case of suvgar-
cane, in 1975-76, when we handed
over power, it was 140.1 million ton-
nes, When the Janata Goveraoment
left, it came down to 128.83 million
tonnes.

Now it has gone up to 173.57 million
tonnes. This is how our economy is at
present.

They say that the Stales are not given
their due share. As regards financial assis-
fance 1o the States on account of share in
taxes and duties, in 1984.85 the States’
share was Rs, 5777 crores and in 1986-87
it will be Rs. 8687 crores. That is 43 per
cent more than what it was in 1984-85.
Coming to loans against small savings, in
1984-85 it was Rs. 1935 crores and in
1986-87 it will be 3200 crores, i.e. an in-
crease of 60 per cent. As regards Cen-
tral assistance for States and Union Ter-
ritories for plans in 1984-85 it was Rs.
4554 crores and in 1986-87 it will be Rs.
6464, a rise by 42 per cent.

Sir. in a socialist economy we have to
see from whom the taxes are collected.
1t is from those persons who can afford
It is all the more important to see how
this money so collected from  taxes is
spent, on what programmes. If you raise
the resources from rich people and spend
the same for the rich people, then it is
not socialism. (Time bell rings). 1f you
have a look in this Budget, you will see
that we have provided Rs. 1509 crores for
roral development. In the Seventh Plan, for
integrated rural development programme
we have provided a total of Rs. 4902 cro-
res, but in the first two years we have
privided more than 52 per cent of the to-
tal Plan outlay. This shows that we want
to do semecthing for those who need de-
velopmewt, That js why these scheme like
NREP, ¥EDP, RLGP are there.

Coming to energy, in the Seventh Five
Year Plan the total allocation is Rs.
31492 crores. We have provided Rs, 6405
for the year 1985-86, Rs. 7481 crores for
the year 1986-87. That means 41 per cent
of the total Seventh Five Year Plan allo-
cation will be spent in these two years.

Coming to public sector, day in and
day out they are criticising that the public
sector is not working efficiently, it is mak-
ing losses. But I am one of those persons
who believe that public sector must be
given all help and must be encouraged, I
would, therefore, like to  enlighten the
House with facts and figures. When
the Janata raj was there, in 1977-78 the
total sales werc of the order of Rs.
14911 crores and now in 1984-85 the total
sales have gone to Rs, 54668 crores. Per-
centage of sales to the capital employed
shows the efficiency. In Janata raj it was
Rs. 14393 per cent whereas in 1984.85
it has gone to Rs. 150.28 per cent. Coming
to profits, il is not correct to say that the
public sector is in losses. Yes, there is
scope for improvement, but to put the
record straight T would like to mention
the facts and figures here, In 1976-77 when
Janata raj was there, pre-tax profit was
Rs. 421 crores in public sector after
squaring the losses. After-tax profit was
Rs. 184 crores. In 1979-80 when Janata
raj left and this Government took over,
the pre-tax profit came down to Rs. 225
crores and after tax profit came to Rs, 74
crores. In 1984_85. the total profit earned
by the public sector is Rs. 2,119 crores
and after paying corporation tax, it is Rs.
929 crores. So far as losses are concerned,
how are we to see whether the public sec-
tor is run efficiently or not? That vou
can see from these figures. The loss in
1983-84 jin public sector was Rs. 1536
crores. It has come down in 1984-85 to
Rs. 1094 crores, That is the losses are re-
duced by Rs. 442 crores in one year. How
has this happened? Our Prime Minister
is very keen that the public secior shonld
be run cfficiently. So the public sector has
done something so far as efficiency is
concerned in the last one year. 7 will give
some more figures to show that the public
sector is actually efficient. Crores of rupees
are put in inventory maintenance. What
is the total value of inventory? It is goods
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and processes, spare-parts and stores. That
is called inventory. What is normally sold,
what is required for the purpose of manu-
facturing—that js all called inventory. In
the year 1983-84, it was 11,165 crores. At
that time the sales were Rs. 42051 crores.
In the year ended 31-3-85, the value of
inventory was 12630 crores. Sales have
gone up 10 Rs. 49,506 crores. As regards
inventory, we have to see the ratio as to
for how many days it has been kept. The
lesser the days it is kept for, the better
the working. If it is kept for more days,
you have to lose interest. The number of
days in the year ended 31-3-80 when the
Janata raj was there, was 113, In 1983-
84, it came down to 94 and in 1984-85
it came down to 93. That means in these
four years. it is reduced by 20 days. This
is efficiency. IT you have it for Iesser num-
ber of days, you will have better results.
Your interest will be saved, your storage
charges will be saved, your wear and tear
will be saved. This is what the public
sector has done in these years. As regards
inventory held, in 1983-84 the power was
193 days. Now it has come down to 143
days. Steel, it is 187 against 151; heavy
engineering—221 against 241  petroleum
50 against 62. Transport equipment 441...

MR. DEPUTY CHAIRMAN: Now ple-
ase trv to conclude.

SHRI JAGESH DESAI: This shows
that we have improved our capacity utili-
zation and this has resulted in profit in
the public sector.

SHRI KALPNATH RAI (Uttar Pra-
desh): But public sector is not only for
profit, St

SHR1 JAGESH DESAI: I mean so far
as efficiency part is concerned, they at-
tack that the public sector is not working
efficiently, but T say that after cur Prime
Minister, Rajivji, took over this Govern-
ment, he has been very keen and the effi-
sdiency in the public sector has increased

. and we are seeing that in the results. The
losses have been reduced by 400 crores
of rupees. Tt was 1500 crores; it has coma
down to 1000 crores. I am sure in one or
two years. the losses of the public sector
will be wiped out and  they will all be
working ot profit. Now 115  units are
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working on profit. The number was 109.
As regards the other aspects, hon. Finance
Minister has said that seasonal factors may
inciease the prices. We have now not to
import a single ounce of sugar or edible
oil. We have to tighten our belts but, at
the same time, in the name of seasonal
factors if some hoarders are taking undue
advantage, that should not be  allowed.
Seasonal factors do not mean that farmers
are geiting more prices. If farmers get
more prices I will be happy.

MR. DEPUTY CHAIRMAN: Pleasse
conclude because there are more speakers.

SHRI JAGESH DESAI: Please give
me some more time,

MR. DEPUTY CHAIRMAN: There ia
no time. That is the trouble. Please try to

conclude. .

SHRI JAGESH DESAI: Seasonal fac-
tors do not mean that hoarders and black-
marketeers and those who have got money
can buy the goods and store them and
create artificial scarcity. That is why even
about seasonal factors also the Minister
must come out with a policy. If the prices
are more and if the farmers are getting
more, I can understand. But because the
hoarders and blackmarketeers are storing
the goods and do not bring them into the
market and for that reason if the prices
are going up, in that case should take
action. Last time also 1 had spoken that
the prices should be based on the cost of
production plus a fair margin of profit
and not on secasonal factors, That should
be the basis and that is why I would like
the Finance Minister to see that undue
advantage is not taken by wholesalers and
others.

Sir, in this budget, so far as the middle
class families and poor persons are con-
cerned, we have given them solace. In-
crease in standard deduction for salaried
employees is done at the right time &nd
in the right direction. By that, 3.5 lakhs
of employees will get some solace. AS xe-
gards increase in the rate of interest by
two per cent for General Privident Fund,
the Government employees who have saved
their money for a long time will get the
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benefit. As regards the Public Sector Bonds
that the Minister contemplates to float,
this will help the public sector to get re-
sources and I am sure the resources will
be gencrated by the public sector and the
public sector wiil be able to finance the
Seventh Five-Year Plan. In the Sixth Plan
the public sector was asked to raise Rs.
5,600 crores and they generated Rs.
11,000 crores. So, I am sure the public sec-
tor can show the result. Now, after secing
the picture which is emerging this year, in
1985-86, for the first nine months the los-
ses are only 15 crores while last year. up
to September 1985 it was Rs. 240 crores.
They are improving, and T am sure that
if that trend continues. ..

MR. DEPUTY CHAIRMAN:
come to the last point.

Please

SHRI JAGESH DESAI: Only one po-
int. The capacity to pay income tax is very
important. [ am very happy that you have
increased the standard deduction, but one
point you have missed, If a person is
married and has two children, he also has
to pay the same tax as an unmarried per-
son has to pay. This is inequality, It was
there earlier and an allowance was given
for married persons, of Rs. 2,000 per year.
Up to two children you can consider in
the case of a married man because of
your family planning policy.

THE MINISTER OF FINANCE (SHRI
VISHWANATH PRATAP SINGH): I
think we should reverse it and bachelors
should be given more concessions because
of the population problem.

SHRI JAGESH DESALI: It is a question
of capacity to pay. A married person
having a wife and two children and get-
ting an income of Rs. 34,000 and an un-
married person having an Income of Rs,
24,000 do not have the same capacity to
pay. That is why I would again request
you to ponder over this question and I
think this inequality must be removed.

So far as the problems of Maharashtra
are concerned...
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MR. DEPUTY CHAIRMAN:
point and two problems?

One

SHRI JAGESH DESAI. I am very
happy that Rs. 100 crores have been given
for the city of Bombay. I am thankful to
the Prime Minister and also the Finance
Minister, But, Sir, we had asked you Rs.
1,000 crores, but you have given Rs. 100
crores only,

At the same time, I would like 1o pose
two problems. About the railway transport
in Bombay, last time also I had spoken.
Again [ would repeat. Sir, now you cannot
increase the frequency of the suburban
trains in Bombay.

MR. DEPUTY CHAIRMAN: Mr. De-
sai, don’t expand your poinls because
there are many speakers yet to speak.

SHRI JAGESH DESAI: Sir, the Rail-
way Reforms Committee had suggested
for 12 carriages instead of nine carriages.
So, you have to change the infrastructure.
By doing that one-third more passengers
will be able to travel by the trains. I had
last time also said that you  should do
something for giving some funds for the
purpose so that instead of nine carriages
there can be 12  carriages so that one-
third more capacity can be created and
utilised.

Regarding the hutments on the Central
Government  land, there are about 156
colonies in Bombay, in which 43.870 hut-
ments are there on the Central Govern-
ment land. On the State Government land
whatever amenities had to be given have
been given. On the corporate land they
have given the amenities. Even cu private
land also, the hutment dwellers have been
given the amenities. But only on the Cen-
tral Government land the amenities have
not been given. 1 had talked even {o the
Prime Minister, Sir. What we want is no-
objection certificates from the different de-
partments of the Central Government, the
Defence, the Railways, the Port Trust and
the Civil Aviation. Sir, after discussions,
discussions for ever, only in the case of
one they have given a no-objection certi-
ficate out of 156 cases. Sir, if this is given,
then, those who are staying in the hut-
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ments on the Central Government land in
Bombay, will also get the same amenities
which have been given to other hutment

dwellers, This is the problem of Maha-
rashtra,

As regards the drought situation, I am
sorry that while we asked for Rs. 533
crares, you gave us only Rs. 58 crores.
You have to step it up.

With these words, I support the Budget.

SHRI V. NARAYANASAMY (Pondi-
cherry): Thank you, Sir, for having given
me this opportunity to speak on this
General Budget for 1986-87. I rise to
support the Budget presented by the hon.
Finance Minister.

Sir, the Budget has taken a new shape,
a path different from the original which
was being continued in earlier years, I
would like to say that the Finance Minis-
ter, about three months back, announced
a long-term fiscal policy, and on the basis
of that he gave mewspaper advertisement,
he called the traders, businessmen, indus-
trialists, journalists and also the consu-
mers to get their  opinion on how the
Budzet had to be formulated. For that,
Sir, T would like to congratulate the Fin-
ance Minister who came with an open
mind to find out the problems and diffi-
culties of the people and to find out a
solution for that,

Sir, T vould like to say that the agri-
cultural s=ctor has been given more im-
portance in this Budget. A sum of Rs.
2.828 crores has been allocated for the
ensuring financial year for agriculture and
allied sector. Sir, in the past they have
been concentrating on the irrigated sector.
That is about 20 per cent of the cultiv-
able area, and for that planning was done,
and the eantirc amount which was spent
by the Government was taken by  the
rich landlords, and the persons who have
been concentrating on dry-land farming
have been neglected. Therefore, we could
not get the oilseed production in our
country, and we had to import for the
purpose of local consumption. The hon.
Finance Minister found that the dry-land
farming should be given importance, and,
therefore, he has given remunerative pri-
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ces for those items, and the Budget alloca--
tion has been made for that, Sir, I would.
like to submit that in this area  there
should be a scientific appoach. The scien-
lists should be given the importance to
get new nethods looking into the weather
conditions in differeat parts of this coun-
try, and they should also educate the peo-
ple who are living in the rural areas for
the purpopse of cultivation of oilsceds,
and also they should be given education
for that purpose. I would like to submit
that our hon. Prime Minister and also
the Finance Minister found that the rural
population is poverty-siricken ang is suff-
ering very much and that only through
the 20-point programme’s implementation
their standard of living can be improved.
Therefore, a Budget allocation of Rs. 22,
300 crores has been made for this pur-
pose. Tt is a substantial amount and is
more than 65 per cent of the last vyear’s
budgetary allocation. T would like to say
that this amount which has been given this
vear will definitely bring more than 20
per cent of the people above the poverty
Jine, In this connection I would like to say
one more thing. The minimum family
employment scheme may be formulated
for the purpose of giving employment to
one member of a family for supporting
his family if other Members of his family
are not employed. That scheme may be
implemented. If that is done by the next
financial year in every family at least one
member will be employed.

The hon. Finance Minister announced
Rs. 500 crores as subsidy for the persons
living in the ftribal areas. I request you
that he mav also consider the people be-
longing to the Scheduled Castes under this
scheme, During drought and flood condi-
tions they suffer very much. They have
either to migrate to towns for jobs or die
of starvation. Though we have got lot of
foodgrains yet we are not in a position
to get food to the common man living
in the rural areas. Therefre, T urge upon
the Finance Minister to consider providing
foodgrains at subsidised rates to  these
people also.

We have provided drinking water faci-
lities for the people in the rural areas.
It is a welcome measure. But while the
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-water supply is made available, it is not

- ensured whether that is maintained or not.

We make allocuations for the scheme, but
do not monitor how far it is reaching
them, That is why the poor people in the
villages are not able to get potable drink-
ing water. Therefore, this aspect may be
given due consideration,

Now, I come (o the public distribution

-, system in our country. More than 2.5 lakh

villages have not been provided with
ration shops. Though we are reaching the
ClIst century. the rural people are still
not in a position 1o gel items of their
daily consumption at a rate fixed by the
Government. Therefore, ration shops at
the vremote cornor of the country should
also be opened for their benefit.

About Rs. 125 crores have been alloca-
ted for housing the people who are living
in rural areas, 7 would like to submit
that the persons who are migrating to the
towns and are living on the pavements or
in small hutments comprise about fifty
per cent of the town population. They
should be provided with housing facilities.
If that is done these people will have a
shelter to live in.

1 woud congratulate the hon, Finance
Minister for having given bank [oans at
subsidised rates to rickshaw pullers, cob-
blers, washermen and cart-pullers, 1
would like to submit that fishermen should
also be considered under this scheme, be-
cause they have 1o sirive hard for their
livelihood. Those persons should also be
considered by the Finance Minister in this

project.

Regarding self-cmployment for the edu-
cated upemployed. the Finance Minister
has given Rs, 103 crores to enable per-
sons who are unemployed to get self-
employment, I would like to submit that
through this scheme ‘agd also through
the Khadi and Village Tndustries Board
Scheme, most of the rural population can
most of 1the rural popnlation can
be covered. [ find that here a target of
50 lakh persons has been fixed. I would
like to submit that it should be put as one
crore pefions to be given this  benefit.
This will be a real benefit which you will

Ao

be giving to the rural population for the
purpose  of getting  self-employment
through starting their own business and
through the Khadi and Village Industries
Boatd scheme.

Coming to the industrial sector, the
Long Term Fiscal policy and also the
MODVAT scheme announced by the Fin-
ance Minister will definite give good re-
sults. The MODVAT scheme is a good
scheme by which the finished  product
alone is taxed. The accessories which
have bren purchased paying taxes are
cxempled and the finished product alone
{~ taxed., This system increases revenue to
the Government and also reduces the
cost of production. Therefore, this scheme
will definitely do good to the industriali-
sts and also to the consumers.

Regarding the Funding Scheme which
has been introduced, 20 per cent of the
amount which has been utilised for the
purpose of purchasing plant and machi-
nery or which is put in IRDB is exemp!
from tax. I would like to say that there
are two categories of industries. One is
hepvy capital investment industries and
the oother is low capital investment in-
dustries. This scheme will definitely bene-
fit the low capital investment industries
alopne. The high capital investment indus-
tries will not get this benefit, Therefore,
this scheme may be good. Another addi-
tional scheme which was abolished by the
hon. Finance Minister, that is the invest-
ment allowance scheme, may also be con-
sidered because heavy investment indus-
tries will have to invest more and they
will not get quick returns, but industries
with less capital will give quick returns
and they will be able to pay the amount.
Therefore, both the schemes may be con-
tinued at lfeast for three years, though the
hon. Finance Minister has stated earlier
that it will be continued only for one
year. ™

Regarding the fertiliser subsidy and the
foodgrains subsidy, the Finance Minister
has stated that though it is not econo-
mically possible for the Government to
continue the subsidy  systemn. they have
to continue the system, I woulg like to
submit that this subsidy system which has
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been continued may be divided into parts—
developed area and backward area. In the
developed area, the persons who have becn
enjoying this benefit should be deprived
of it. 1n the backward areas, the benefit
should be given to the marginal and small
farmers, not to persons who are big land-
lords, who have been enjoying the benefits
of the “green revolution” and amassing
wealth, whereas the poor man still remains
poor in the agricultural sector. Therefore,
the Finance Minister may adopt a cate-
gory system and give more benefits to the
under-developed areas and consider with-
holding the subsidy in the developed
arcas. (Time bell rings)

MR. DEPUTY CHAIRMAN: Pjease
conclude.

SHRI V. NARAYANASAMY: I am
concluding. Only three minutes.

SHRI VISHWANATH  PRATAP
SINGH: Sir, he is giving some finance to
me. You cap give him some time.

MR. DEPUTY CHAIRMAN: All right,
three minutes sanctioned, as a  special
case.

SHR[ V. NARAYANASAMY: Sir, the
Finance Minister had stated that he
would introduce a dual pricing system. I
thought that it would figure in this bud-
get. The dual pricing system will definitely
benefit the poor class. The richer class will

definitely be deprived of the benefit. T
humbly submii to the Finance Minister
that a dual pricing system for certain

essential commodities may be followed
for the purpose of giving benefit to the
raral poor and also to the urban poor.

Sir, the hon. Member, Mr. K. K. Birla
was commenting on the raids which have
been conducted on big business houses.

Tn our country there are thousands of
industrialists. Government officials are not
going to all the houses. They get infor-
mation, they get particulars of the ac-
counts concealed. There are two kinds of
accounts, A account and B account. The
industrialists are minting money. Govern-
ment is catching only those who are main-
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taining duplicate accounts and who are
tax-evaders, who are a real menace to the
society, who are creating black money in
this country. I appreciate and welcome the
move taken by the Finance Minister. | sup-
porl the honourable Minister in his move.
I submut that industrialists who are not
hiding any accounts, who do net have
concealed income, should not fear. The
honourable Member said that when he
was visiting foreign countries he was ask-
ed that Tndian industrialists are black-
marketeers and smugglers. No; all are not
blackmarketeers and smugglers. All are
not concealing their income. All are not
having concealed accounts, Only a select
few are there who are not paying their
taxes to the Government. who are enjoying
all the benefits of the Government, who
are cheating the exchequer, who are driving
the economy to a despecrate  condition.
Only those persons should be taken to
task. The Finance Minister’s stand is very
correct and we stand by him.

As regards Pondicherry, he has provi-
ded Rs. 38 crores this year, Last year he
gave Rs. 37 crores. We have no industry
in Pondicherry. The Finance Minister and
the Prime Minister have taken the initia-
tive. One Ronier Mill was closed. They
have sanctioned Rs. 12 crores. We have
started the mill. We have no major milt
in our State. Our State comprises four
regions. Tn Karaikal there is no maictr
mill, Ten mills have been provided in this
VII Five Year Plan. I would request the
Finance Minister to consider giving four
mills in this Budget in our State for the
purpose of development of Pondicherry.
There are 70.000 unemployed educated
youth there.. .(Time-bell rings) Sil“ICe you
have rung the bell T conclude with the
request to the Finance Minister to pro-
vide more funds to Pondicherry.

sit Tt 977 faws (I TR
S gl FegE AWE AT WA T
% form oy o g gATE & & fom
gergaTg | & anaar g af wf

“qdT wRw wIN arer SO
3w wr fewrA ¥ Sak  geyd A
go Agd Afr wewd ar W
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SHRI MAHENDRA PRASAD (Bihar):
Mr. Deputy Chairman, Sir, T support the
Budget as presented by the hun. Finance
Minister. I have got some submissions to
make. From the slavery and destitution of
importing needles and handkedchiefs to
the proud position of being one of the
six nuclear powers. one of the ten mast
industrially advanced countries and one of
the three agriculturally potent countries in
the world, India has made a gigantic leap
into the world of development. And yet
the enigma of being underdeveloped. or
being developing. haunts us. The stigma
of having millions of people below the
poverty line confronts us, We Thave to
suffer the humilitation of being called a
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poor couniry in the world arena. We are
poor. We must grow and grow fast eno~
ugh to ameliorate the pathetic economic
conditions of our masses,

Sir, what aje the hindrances in our
growth and development to a level where-
by we could be labelled as a developed
and self-dependent nation in the world?

Our people, though poor and illiterate,
have shown tremendous political maturity
and cvery election after independence has
given us a stable government, which is
one of the three essentials for growth and
development. The second important factor
contributing to  growth is  population,
whereby explosive population growth has
been hindering our attempt to growth and
we must do something on this count, The
third and the most important fuctor for
growth in the Indian context is production:
we must produce if we want to grow. Our
growth is dependent on production. We
must grow and grow abundantly if we
want to survive, It is on this front that
we must concentrate and must put our
untiring and relentless efforts,

Sir, the dire and pressing need for pro-
duction brings us to our pride position
holding public sector enterprises. Tt is here
where we lag behind. The poor perfor-
mance of public sector enterprises makes
our head hang in shame. The compare and
contrast of our investment in public sec-
tor enterprises and turnover and profita-
bility from these massive and huge invest-
ments gives us a highly pathetic. Jisap-
pointing and discouraging  picture. From
a figure of investment of Rs. 29 crores as
on 3lst March, 1951 in five enterprises
the investment stood at Rs. 30,038 crores
as on 31st March. 1983 in 209 enterprises
and at Rs. 35.411 crores as on 31st March,
1984 in 214 enterprises. The gross turn-
over of these public sector enterprises in
1983-84 was Rs, 47,294.32 crores. The
pre-tax profit after setting off of loss
making units was Rs. 1,484.56 crores in
1983-84. The profit of ONGC alone was
Rs. 1,607.66 crores in 1983-84. Therefore,
if the profitability of only one unit, that
is the ONGC is taken ont, the total in-
vestment of over Rs. 33,370 crores in 213
enterprises with a turnover of Rs. 43,842.04
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crores makes a total loss of Rs. 123.01
crores. This js disgraceful. Sir, the posi-
tion of 1984-85 is no better, The profita-
bility of this year js Rs. 2,190 crores. I
the profitability of il producing con-
cerns concerned, inciuding the ONGC is
taken cut from this, the final figure wili
come fo almost no profit no loss position.
And to remember here is a point  that
ONGC and other oil producing enterpri-
ses are¢ monopoly  concerns., They can
charge any price for oil as they like. We
can increase the price of oil at our will
as we have been doing for quite sometime,
including the last increase. IDPL has made
a loss of over Rs, 130 crores. SAIL and
FCI have been making awful losses, These
are few examples to quote among many.
Is it not a disastrous investment for a po-
or economy like India? Is it the proper
use of money which the poor people of
India pay tihrough their noses? Sir, the
blind and dogmatic protagonists of public
sector enterpriscs say that public sector
enterprises make losses because they have
got other social obligations also like social
welfare, ete. to perform, But, Sir. these
friends should know that (0 meet the so-
cial obligafions and to indulge in social
welfare actvities, there is a Ministry cal-
led the Ministry for Social Welfare. It is
this Ministry which should look after so-
cial welfare work and not the public sec-
tor eaterprises. An industry or a commer-
tiaj organisation is a business organisation
and as such it should be run on the sound
and hard principle of business where the
importance of profit making through pro~
per means is of paramount importance.
The Government can do lots of  social
welfare work out of the money that will
go to Government exchequer from the
profit of these public sector enterprises.
Our friends should not find false excuses
for the bad performance of onr public
sector enterprises,

Sir. the doubtless poor performance of
public sector enterprises brings us to find
the reasons and causes for the poor per-
formance of our public sector enterprises.
The public sector enterprises are running
into losses because the production or turn-
-over is not in tune with the huge invest-
ment; there is mismanagement and there
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is large-scale dishonesty among the emp-
loyees who do not put in  desired hard
work 10 bring the level of production to
an extent to enable these enterprises to
make proiits. Hard work is the keynote to
production and higher turnover and that
is whut is lacking in our public  sector
enterprises,

Sir, the lack of hard work, honesty and
proper management in public sector enter-
prises brings us to find the reasons for
lack of hard work in these concerms. I
have been a student of Fconomics and
Phychology anl my concern for the coun-
try and, therefore, for these public sector
enterprises, has forced me to give careful
consideration and go deep down into the
causes of poor performance of our pub-
lic sector enterprises.

The through study and analysis of eco-
nomic factors and human  nature and
psychology have brought me to the con-
clusion that human beings by nature
work only because of two reasons and
those reasons are (a) incentive and (b)
fear. Production is pre-conditioned by
hard-work and hard work is pre-condition-
ed by incentive and/or fear. One works
harg either because he gets incentive for
his hard work or because of the fear ot
punishment if one does not work hard.
The Western countries and Japan have pro-
duced wonderful results by introducing the
element of incentive in their aconomy
while communist countries have
produced tremendous results be-
cause they have introduced the ele-
ment of fear or punishment in their ecuno-
my. In Western countries one works hard
because he or she is rewarded for hard
work. In communist countries one works
hard because he or she is punished if they
fail to put in hard work. Both these two
sets of countries have produced wonder-
ful economic results. In our public sector
enterprises, however, unfortunately. there
is neither fear nor incentive. A clerk in
our public sector enterprises starts as
clerk and dies as clerk howsoever high
may be the level of competence in him.
There is no incentive for competence. At
the same time there is no fear of punish-
ment because even if a person is incom-
petent, corrupt and neglectful. his job is
secured. If a person is punished he will-
have obliging irresponsible bosses through
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approaches to pardon and if that fails by
any chance, the all embracing and all
pardoning courts are there to give relief.

Sir, our public sector enterprises have
neither fear nor incentive. They are bound
to fail. I gay this and predict consciously
and after deep thoughtful comnsideration
and analysis of human nature that public
sector enterprises will never, never and
never produce desirable results, barring te-
mporary exceptions, whatever may be the
attempts and measures taken. The pro-
ductive functioning of public sector enter-
prises is against human  nature, Sir, if
somebody says that fire cools, against its
nature of heating and you believe it, then
believe that public sector enterprises can
run successfully. It is against human na-
ture and nature is n=ver uniure.

But, Sir, we have fallen into the co-
bwebs of dilemma. If we accept tie truth
and try to do away with the drainuge of
public money in public sector enterprises,
we will be howled up and embellished
with the decoration of being reactionary
and being guilty of going back on estab-
lished philosophy. If we continue with the
drainage of public money on devouring
public sector enterprises, the economic
fate of our teeming millions will be do-
omed to delibility.

Sir, coming back again to the introduc-
tion of the element of fear in economy
and public sector enterprises, I have to
say that even fear does not prove pro-
ductive in long range and to prove this
contention I quote the example of China
and Russia. Last summer 1 was in China
and have seen things for myself. After
being fed up with grueMing and gruesome
cultural revolution and introduction of
pon-productive—in the longer range—ele-
ment of fear in their economy, they have
done away with cultural revolution and
introduced the element of incentivie in
their economy, specially in their agricul-
tural sector. Earlier all the produce of the
farmers in China used to be taken away
by the Government. Today, 30 per coent
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of the produce is left with the individual
farmers and the Government takes only
70 per cent. This incentive of 30 per cent
being left with the farmers have produ-
ced tremendous productive results in the
Chinese agricultural economy. China used
to be a nation deficit in food before the
introduction of this 30 per cent incentive
to the farmers while now they are sur-
plus in food. Such is the magic of incen-
tive. It is jncentive which has proved We-
neficial in the long run, Stick is a tempo-
rary measure, What I am saying about
China is authentic. 1 was given this in-
formation by no less a person than the
Chinese Government officials, T was told
that they have introduced incentive ele-
ment in their industrial economy also and
the results are good and  encouraging.
Same is the case with the USSR. No
doubt, the fear element in their economy
have produced wonderful results in the
past and has enable the USSR to become
the second cconomic power in the world.
But now even in the USSR, the fear ele-
ment has become unproductive and there
is re-thinking in Russia. An eye-witness
narrated to me the story of bitter criticism
by a lady member in the recently-held
convention of communist party of
Soviet Union, of the performance of pub-
lic sector enterprises in the Soviet Union.
According to an authentic report, the
Russians are not satisfied with the per-
formance of their public sector enterpri-
ses. As a remedy, they have introduced
incentive element in their public sector
enterprises and in other aspects of their
economy. They say that they must pro-
duce resu'ts if they have to zompete in the
world, They have gone too far away to
do away with the public sector enterpri-
ses. But they are doing whatever they can
do within a certain parameter. But who
knows what happens tomorrow. The
whole system may change. General Sec-
retary Gorbachyov is a man of pragmatism.
Thank you, Sir.

MR. DEPUTY CHAIRMAN: General
discussion on Budget is concluded. Fina-
nce Minister will reply tomorrow. Now
the message.



